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ClVIL APPEAL NOS. 1068-1069 OF 2000@@
60600600006006000060000600600006000:

C. Moidu ... Appellant (s)
Vs.

K.M Kuttibi and Os. ... Respondent (s)

( Wth office report )

Date: 08-11-2001 Thi s/ These natter(s) was/were called
on for hearing today.

CORAM :
HON BLE MR JUSTICE V. N KHARE
HON BLE MR JUSTI CE ASHOK BHAN
For appellant (s) M. P Sridhar, Adv.

for M. VG Pragasam Adv.

For respondent (s)

UPON hearing counsel, the Court nade the follow ng
ORDER

Adj ourned for four weeks.

(Al ka Dudej a) (S. Krishnan)
Court Master Court Master



